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Shri N.S.Veralkar . - Petitioner
Shri Gole Vidwans ’ Advocate for the Petitioner (3)
Versus
“Union of India & Others Respondent
Shri Ramesh Darda . Advocate for the Respondent (s)
-
CORAM

_The Hon’ble Mr. Justice U.C.Srivastava, V.G,

The Hon’ble Mr. M.Y.Priokkar,Member (A) . ‘

-

[

Whether_Repor(ers of local papers may be allowed to see the Judgement ? ]\)
2. To be referred to the Reporter or not 7 |
3. Whether their Lordships wish to see the fair copy of the Judgement ? {‘}

4. Whether in needs to be circulated to other Benches of the Tribunal ? ‘J
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(Hon'ble Mr.U.C.Srivastava,V.C,)
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REFORE THE CENTRAL ADMINIS TRATIVE TRIBUNAL BUMBAY BENCH

CIRCUIT BENGH : NAGPUR
Registration ST.No.18 of 1992 CG oy 3?6/‘3)

N.S. Veralkar oos ' App licant
Vs .

Union of India& Others ,... RéspOﬁdent§

Coram:

Hon tkle kyr,Justice U.C Srivastava,V..
Hon'ble Mr. M.Y. Priolkar, Member (A )
Appearance: |

Shri Gole Vidwans for the applicant &
Shri Ramesh Darda for the respondents.

Oral Judgment:
(Per: Hon'blelr Justice U.C.Srivastava,V.C.)

Dated lith March, 1992

The vapplicant has gpproached the Tribunal
against the suspension order. in the O.,AN0.89/90 and
ﬁhis Tribunal has allowed the application partly and a
direction was given to the respondents to disposed of
the represent&tion of the applicant within a period of
six months. After the said order the matter of suspension
was again reviewed and the respondents have decided to
keep the applicat under SuSpensiOn. S0 for 8s the

rallowance |
suspension/is concerned it has been observed that the
maximum amount has :teen paid. Accordingly we do not
find any good ground to intereferé in the order at this
stage. H0wever,é% the matter is considerayﬂ delayed7 5%
may approached-the Tribunal.With these observiions the
app lication is dismi#sed. No order as to costs,
@0 P ' Zﬂé’/////
Membegiisfff . vicé-Chéirman.

11th March,1992,Nagpur
(sph) ,



